CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
MUMBAI
3rd, 4th & 5th FLOOR, JAI CENTRE, 34 P.D MELLO ROAD, POONA STREET, MASJHID
BUNDAR(East), MUMBAI-400009
SERVICE TAX DIVISION BENCH
Dated :08-01-2024
Court No. : 1 Day: Monday
Time : 10:30 AM
CORAM:
HON'BLE SH. S. K. MOHANTY,MEMBER ( JUDICIAL )
HON'BLE SH. M.M.PARTHIBAN,MEMBER ( TECHNICAL )
I
ﬁlo APPEAL NO. APPELLANT ||RESPONDENT ||REPRESENTATIVE REMARKS
| MISC. MATTERS
ST/MISC/85595/2023 |HERE COMMR SERVICE |[THIRUMALAI
1 SOLUTION T AX-\ MUMBAI_|[SAMPATH/DR
INDIAPLTD sampaththirumalai@gmail.com
| ||sT/85128/2017
HERE THIRUMALAI
2 |ST/MISC/85596/2023| ||SOLUTION $2>'\<A-'\<I/R|\/?EEA\E/3IX|E SAMPATH/DR
INDIAPLTD sampaththirumalai@gmail.com
| |lst/85129/2017 )
FUTURE COMMISSIONER
GENERALI OF CGST AND
3 |ST/EH/85567/2023  ||INDIA LIFE CENTRAL IP/DR
INSURANCE CO |[EXCISE-MUMBAI
LTD CENTRAL
| ||sT/87337/2018
ST/EH/85152/2023 _ |INDOSPACE COMMISSIONER
CAPITAL OF CGST AND PricewaterhouseCoopers P.Ltd
4 ADVISORS CENTRAL DR pers ¥
PRIVATE EXCISE-MUMBAI
LIMITED CENTRAL
| |lsT/85715/2019
[ |INDOSPACE COMMISSIONER
CAPITAL OF CGST AND PricewaterhouseCoopers P.Ltd
5 |ST/EH/85151/2023 | ||ADVISORS CENTRAL DR pers ¥
PRIVATE EXCISE-MUMBAI
LIMITED CENTRAL
| |lsT/85716/2019
| REGULAR MATTERS
COMMR THE NEW INDIA |[DR/Lakshmi Kumaran & Hiah Court
6 [ST/CROSS/91038/2016||SERVICE TAX- | [ASSURANCE CO ||Sridharan g
MUMBAI LTD Isbom@Ilakshmisri.com Remanded
| |lsT/85066/2016
COMMISSIONER |[UBR LEGAL
7 |ST/86856/2016 VAIBHAVI OF CUSTOMS-  ||[ADVOCATES/DR
SHIPPING P LTD :
GOA ubrlegal@yahoo.in
COMMISSIONER
8 |ST/87121/2016 AIRINDIA LTD ||OF SERVICE TAX-|[IP/DR
V MUMBAI
COMMISSIONER
BIGTREE
9 |[sT/87540/2016 OF SERVICE | eNTERTAINMENT||PR/TLC Legal Advocates
TAX-1V PLTD info@tlclegal.in
MUMBAI
COMMISSIONER
0 [stossmas|FEUANCENS e CENTRAL S, Dol & o o
EXCISE,BELAPUR yal.
Dy/Asst. Registrar
(Appeal Bench)
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